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APPROACH TO THE SEVENTH FIVE 
YEAR  PLAN   1985—90—(Contd.) 

SHRl V. RAMANATHAN (Tamil 
Nadu): Mr. Deputy Chairman, Sir, first 
of all, 1 thank you for giving me this op- 
portunity to speak in this House on the 
subject of Approach to the Seventh Five 
Year Plan. The Approach deals with 
mainly food, production, employment and 
productivity, lust like other drafts of ths 
earlier Plans, this draft also gives details 
regarding the facilities that will be given 
to the agriculturists, how industry will be 
improved, how raw materials will be ob- 
tained and so on. The draft paper gives all 
these things in detail in colourful terms. 

Sir, first of all, the Approach paper ex- 
pects a five per cent increase in the Plan. 
To improve agriculture, they are promising 
fertilisers, pesticides, loans from financial 
institutions and other help to agriculturists. 
They expect the agriculturists to work 
more, to improve more, to bring tbe rural 
economy to a higher position. The plann- 
ers expect that if the rural economy is im- 
proved, the surplus from the rural eco- 
nomy will flow to the industrial economy 
and thereby it will improve the industrial 
sector also. But my humble submission is 
that we should consider whether the rural 
economy can be improved at this stage, 
whether the agriculturists are in a better 
position now. The price of fertilisers is 
going up.    The labour cost is going up. But at 
the same time, the prices of agricul- 
tural products are not going up at all. For 
example, I want to submit that the Agri- 
cultural Prices Commission    (APC)    was 
appointed by this Government. It collects 
data from various sections and after collec- 
ting and analysing all the agricultural data, 
it arrives at a decision and recommends 
what price can be given to every crop that 
is produced by the agriculturists. For 
example, for sugarcane last year the Agri- 
cultural Prices Commission fixed the price 
at Rs. 165 per tonne at 8.5 per cent re- 
covery. But unfortunately the Government 
fixed only Rs. 135 for sugarcane. There- 
fore, the production cost of the agricultur- 
ist is higher than the price fixed by the 
Government. Therefore, he becomes a 
loser in the agricultural sector. Even in 
•wheat and paddy, the    agriculturists   are 

losing like this. Even the Agricultural 
Prices Commission fixes low prices for the 
agricultural products. The prices are fixed 
at a low level, while the production costs 
go up. So he becomes a loser. He goes 
into indebtedness. He gets loans from 
financial institutions, and the financial in- 
stitutions collect interest and penal interest 
subsequently. The agriculturists are not 
able to pay.   They go to the court. 

By that the agriculturist incurs another 
15 per cent of loss. Thus the amounts 
borrowed by him swell up to more than IOO 
per cent with the result he cannot make 
any repayment and he remains indebted 
constantly. In the process the agricultural 
sector suffers. The agricultural sector suf- 
fers not only from seasonal conditions; thi 
agriculturist is not able to get a prope t 
price for his produce. Therefore, he fails 
and with him fails the entire agricultural 
sector. The agriculturist cannot make any 
improvements as far as his housing and 
other facilities are concerned. ' He cannot 
give proper education to his children. He 
cannot even properly clothe himself ind 
his family. Therefore, if the rural economy 
is to be brought up, a proper price has to 
be given to the agriculturist for his pro- 
duce; otherwise, agricultural economy will 
never be able to look up. The Plan haa to 
lake this aspect into consideration. They 
say rural economy will go up by 5 per cent 
but at tha same time they say they are no* 
going^ to take up any new irrigation sche- 
mes. They say they are going to concen- 
trate oni/ on the pending works. As far 
as Tamil Nadu is concerned, there is no 
water source at all. They depend upon 
rain water or tank irrigation. There are 
thousands of tanks in Tamil Nadu catering 
to the irrigation of agricultural lands. Un- 
less those tanks are maintained properly, 
irrigation will suffer greatly and paddy cul- 
tivation will go down. When there is not 
enough production of rice, the agricultur- 
ist suffers, the agricultural economy suffers, 
more than the agriculturist, the people at 
large will suffer because they will not have 
any rice to eat. Not only that. Unless 
there is enough production of paddy, un- 
less there is surplus production of paddy, 
you cannot export. If you can export 
paddy, it will fetch you a good amount of 
foreign   exchange.   As   you   know,   our 
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foreign exchange  reserves are dwindling. 
We are not able to export our products in 
good quantities.    If our foreign exchange 
reserves are meagre, we cannot    import 
certain   essential   items   which   are   not 
available     in     India     but     which     we 
very badly need.   As far as Tamil Nadu is 
concerned, therefore, the irrigation    tanks 
which are its major source, should be pro- 
perly maimained.    Now the Chief Minis- 
ter of Tamil Nadu has offered to give elec- 
tricity free to all consumers for irrigation 
purposes.   To some   extent   electricity   is 
subsidised.   But that alone   will   not   be 
enough.    The State Government is doing 
whatever it can.    There should be some 
more assistance provided.   The State Gov- 
ernment should be reimbursed the amounts 
that it would be foregoing by extending 
energy subsidy to the agriculturists.   Other- 
wise, the State Government will not be able 
to make its investments in   other   sectors. 
If all these aspects are not taken care of, 
the agriculturists will   suffer,   the   people 
will suffer.    I would again urge that tho 
irrigation tanks in Tamil Nadu should be 
maintained properly and every effort should 
be made to eliminate agricultural indebted- 
ness.     You should  see that agriculturists 
are not dragged to courts for recovery of 
loans.   Banks also should try to adopt soft 
means of recovering their   advances   from 
the agriculturists and they should help the 
agriculturists  in  all  possible  manner  and 
not cause any hardship to them. 

As far as surplus land is concerned, the 
Government has been saying for the last 
15 to 20 years about distribution of surplus 
land to landless agriculturists. The report 
says about small farmers and marginal far- 
mers. They have not said about big far- 
mers. Who are big farmers? What is 
the formula? An Hon'ble Member was. 
saying that those whose holdings are over 
2,000 or 3,000 acres are big farmers. We 
have taken so far 43.3 lakhs of acres as 
surplus land all over the country. Only 
one-third of it has been distributed to 
landless people. What about the two- 
thirds? These are still in the hands of big 
mirasdars. To improve land, the Govern- 
ment has so far allotted Rs. 30 crores. 
Out of this they are able to distribute only 
Rs. 2.63 crores to the farmers.   If this is 
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so, can we claim that land reform policy 
has been adopted? 

Unless these things are taken into consi- 
deration, there cannot be any improvement 
in the agricultural sector or rural economy 
or in the social conditions of the people. 

As far as education is concerned, it is a 
very important infrastructure to improve 
the society. In many places boys are not 
attending schools. To attract students 
Tamil Nadu Government announced the 
mid-day meals scheme whereby students are 
attracted to schools. Now many other 
States like Bihar are emulating this. This 
system should be introduced throughout 
the country to improve educational stan- 
dards. 

Our public sector units are losing 
heavily in many places. For example, 
Coal India, Steel Authority, etc. are los- 
ing. All of them are running at a loss 
except Neyveli Lignite Corporation which 
is making a profit. Salem Steel Plant will 
also run into a loss unless the proposal 
that was announced long ago is imple- 
mented or given effect to. 

As I said earlier, our State Government 
have announced certain concessions and 
good schemes such as free power to agri- 
culturists and mid-day meal scheme. The 
State Government is losing revenue on 
these schemes and they are not able to 
invest in other productive schemes. In 
this context. I would like to make an ap- 
peal that State Governments like Tamil 
Nadu should be given more attention 
while considering the recommendations of 
the Eighth Finance Commission. We 
should be given more funds. If these 
things are done, then the Plan will be 
more useful. Thank you for giving me 
this opportunity. 

SHRI HUSEN DALWAI (Maharash- 
tra): Mr. Deputy Chairman, I am 
thankful to you for giving me an oppor- 
tunity to participate in the discussion on 
the Approach to Seventh Plan. 

While examining this Approach Paper, 
the first and the foremost thing which wo 
have to do is to see whether this Plan is 
benefiting the common man or not and, 
for benefiting the common man, the first 
thing which we have to concentrate on is 



 

cutting down the prices of the essential 
commodities. Then the production of 
foodgrains is to be encouraged because 
that Ls the only area in which we can 
offer more employment to the people of 
this country. The problems of growing 
unemployment and increasing population 
also have to be adequately dealt with and 
while examining this Approach Document, 
we have also to see how far the planners 
have taken care to meet these expecta- 
tions of the people. 

The Seventh Plan aims at having a bet- 
ter planning, closer monitoring,    efficient 
administration and effective    implementa- 
tion.   In order to achieve these things, we 
have three-and-a-half decades of    experi- 
ence to our credit and most of the ear- 
lier Plans were also on   the   plus   side. 
But I would like to   suggest   one   more 
thing and that is very important. I would 
like to quote, in this context, one instance 
from my region.    1 come from the Kon- 
kan  area,  a very  backward region     of 
Maharashtra.    In     1974,    the    Planning 
Commission and the Government of India 
sanctioned an aluminium    plant   in    the 
Ratnagiri district because it   is    a    very 
backward area, backward district, and, in 
order to give some infrastructural impetus 
to this region, this plant was sanctioned 
in the public sector.   Now, ten years have 
passed and still that project has not seen 
the light of day.   But, so far, Sir,     the 
State  Government has  spent  about  five 
crores of rupees and the Government of 
India has spent  about  eleven  crores of 
rupees and the total comes to eleven crores 
of rupees and there is no forum through 
which we can fix the accountability for 
this.   What I would like to suggest is that 
we should have a standing committee of 
Parliament in which we can evaluate the 
physical targets set by the Government. I 
say this because, once a plant is sanctioned, 
once the implementation work is given to 
the concerned department, there is no su- 
pervisory or review committee to find out 
whether the sanctioned plant has been set 
ap or not and whether the physical tar- 
gets which have been set have been ach- 
ieved or not. There is no supervisory or 
review committee to take note of this 
and that is why I have made this sugges- 
tion and I think this is very essential. 

The other point which I would like to 
highlight here is this: In the note on tbia 
Plan, there is'a sentence: "Lack of compe- 
tition has also done much harm and the 
time has come to have a new policy 
framework that emphasises efficiency, com- 
petition and modernisation.". If this sen- 
tence is read correctly, one will have a 
doubt as to whether the Government baa 
any intention, whether the Planning Com- 
mission has any intention, to drift from 
our present policy of planning, from our 
policy of giving more incentive to the 
public sector, or to divert to the private 
sector. If that is so, then that would be 
a negation of the policies followed by us 
for the past three-and-a-half decades, the 
policies which were laid down by Pandit 
Jawaharlal Nehru. But, if this sentence 
is to mean increasing competition and 
efficiency among the public sector under- 
takings, then I welcome it. So, I would 
like to request the honourable Planning 
Minister to clarify on this point because 
this will not be acceptable to many since 
the whole idea is to try to have a socialis- 
tic pattern of society in this country and 
we have to look to the interests of the poor 
people. We have to eradicate poverty 
from India and for that reason we have 
planned all these years, all these things. 
Now that such a thing has crept in, I 
think that the public sector should con- 
tinue and the private sector should not be 
encouraged more than what we are doing 
under our system of mixed economy. 

The other point that I would like to 
highlight is that our country is known aa 
an agricultural country for years. 
But up till now we have not achieved 
self-sufficiency in food production. We aw 
having a Green Revolution. Still I would 
like to suggest that all efforts should be 
made to utilise the entire irrigation poten- 
tial of the country for the benefit of 
people. Fortunately, we are blessed with 
so many rivers which are named after 
goddesses. Tf the entire water of these 
rivers is channelised, we can one day 
prove to be the granary of the world. And 
we can be proud of it, and we will bave 
the problem of unemployment solved and 
we will also meet the requirements of om* 
growing population. 
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[Shri Husain Dalwai]. 
In education also we have to see, be- 

cause we have got plenty qf. manpower, 
that today what is happening is that we 
are unable to give them employment. The 
educational system should be job-oriented 
system. Those who want to go in for 
smaller jobs should not go in for Univer- 
sity degree, and the rush to colleges for 
higher education which is today found to 
be purposeless should be discouraged. 

As regards drinking water, I would like 
to mention very much about this. In 1969 
when we were having the Birth Centenary 
oi' Mahatma Gandhi we had given an ass- 
urance to our people that within ten years 
we will give drinking water to all and there 
would not be any problem for pure drink- 
ing water. Up till now, unfortunately, we 
have not solved the drinking water prob- 
lem. I am thankful to the Planning Com- 
mission that in the Approach to the Se- 
venth Five Year Plan at least an assurance 
has been given that during the tenure of 
the Seventh Five Year Plan every village 
in this country will get pure drinking water. 

As regards energy we have done a great 
deal. (Time bell rings) We are fortunate 
that in the Bombay High we are getting 
petroleum. I read last week a Press Note 
issued by ONGC that there was proposal 
of one gas pipeline covering Kashmir to 
Kanyakumari and from Calcutta to Kutch 
which will cover the grid also from that 
gas and we shall be the biggest gas pipe- 
line in the world. So, we are making prog- 
ress. An hon. Member was saying that 
we have done enough as he expected. But 
certainly the Energy Department has done 
a great deal. 

As regards industry, Sir, I would like to 
tuggest that there should be modern tech- 
nology, which should be accepted and our 
production should multiply, because we 
must admit that for the transformation of 
economy which we have today the domin- 
ant role was played by industry. We have 
encouraged small-scale industries in the 
country. But, unfortunately, our planning 
to the extent of supplying them energy, 
has not met the requirements. So many 
new entrepreneurs are telling me that they 

are not able to pay back the bank instal- 
ments, because we cannot give them 
power. So our planning must be such 
that we are able to meet their requirement, 
and the people will also participate in it. 
For that reason, voluntary organisations 
should also be involved. The Plan should 
been decentralised. It should go to the dis- 
trict level and, if possible, even to the 
block level. 

With these words, Sir, I conclude. 

SHRI JASWANT SINGH (Rajasthan): 
Mr. Deputy Chairman, Sir, very many 
hon. Members have participated in this 
debate already. To my mind, Sir, it is 
a very important discussion. We are con- 
sidering the Approach Paper to the Se- 
venth Five Year Plan which, theoretically 
at least, indicates to us the direction 
where we are to go and the whole ques- 
tion of where our country is going to 
move. 

I do submit, Sir, that the thrust of 
planning is not limited merely to the fig- 
ures that this Approach contains. The 
context is much bigger, much more con- 
sequential. Of course, the figures them- 
selves are something like 320,000 crores. 
If they are planning to spend in the 
next five years a very substantial sum 
of money, that by itself lends certain 
weight to our deliberations this evening. 
But more important than that, to my 
mind, is a factor which is more than 
monetary. I shall come to that sub- 
sequently. 

Having emphasised the importance 
very briefly of why I feel this discussion 
to be of paramount importance to all of 
us in the House, I cannot refrain from 
observing that it is somewhat unfair to 
us in the House and certainly to the 
hon. Minister for Planning that after the 
Approach Paper has been finalised, he is 
entrusted with the task of piloting the 
discussion about the Approach Paper. 
Personally I have very high regard for 
him. I have had the pleasure and the 
privilege of meeting him in other spheres 
of activity and I have always been en- 
couraged by that. I have always bene- 
fited by my association with him.  But I 
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think that it is unfair to expect the hon. 
Minister for Planning to be entrusted 
with the task at the nick of the moment. 
It is negative to my mind. It is an hap- 
hazard approach of the Government. 
You don't have an Industry Minister. The 
Industry Minister is transferred to your 
home State. The Commerce Minister is 
asked to go to the Soviet Union. Until 
you go to the Soviet Union, you look 
after Commerce Ministry and because we 
don't have the Industry Minister, look 
after industry also. The hon. Minister for 
Planning is told that it is a temporary 
and stop-gap arrangement. Look after 
Planning also. This, I submit, is a very 
serious objection. I have had to deviate 
from the discussion that we are partici- 
pating in. I will just take half a minute 
to point out another objection that I have. 
We witnessed a certain development within 
this House about which all of us are 
unhappy. I have to put it on record that 
a discussion as important as the Approach 
Paper to the Seventh Plan has been trea- 
ted in a stepmotherly fashion by this 
House. The earlier programme was that 
this discussion be fractured in three parts. 
Now, because of developments in this 
House, we are sitting up to quarter to 
seven. I do not mind. If the occasion de- 
mands, we can sit till mid-night. But on 
important matters like this, it is not fair 
to the Members if you fracture the dis- 
cussion not just between hours of the day 
but between days of the week. This very 
important discussion that we are today 
participating in has been treated, to my 
mind, very unfairly. 

On the Approach Paper itself, I shall 
attempt not to repeat what a number of 
colleagues of mine in this House and, of 
course, in the other House, have already 
stated about planning or about the App- 
roach. By the time such debates come to 
our House, it has been my experience that 
all that has to be said has already been 
said and it renders our task so much more 
difficult to come up with something origi- 
nal, so that the Minister is persuaded to 
apply his mind. T submit to you. Sir, that 
the six Plans that we have already gone 
through or the country has gone through 

have created twin problems for us. I put 
it to you that the problems are of comp- 
letion and also the problem of non-comp- 
letion. The very targets have created in 
their wake much higher expectations. I 
was submitting, Sir, that during the whole 
process of Planning I am not going into 
the philosophy of planning or Approach to 
Planning: I am putting across the view- 
point as a consequence of the last six Plans 
that we have already gone through, we 
are faced with two difficulties, the diffi- 
culties consequent upon the attainment *f 
a target because the attainment of a 
target creates in its wake a series of ex- 
pectations. I do believe that in the six 
Plans whatever we achieved, created in its 
wake expectations, which is one problem 
of planning. In the continuous process of 
planning, we did not pay sufficient attention 
earlier and this Approach paper also does 
not pay attention to it. It creates an im- 
balance in its wake. Completion creates 
expectations. Not-fulfilment of those expec- 
tations creates discontent. I put it to you 
that the other imbalance in this whole 
process of planning is on non-completion, 
whether it be projects that we took up for 
hydro-electricity, whether it be public sec- 
tor projects that we took up for power 
or for steel, for shipping or for whatever 
that we took up. Delays, overlaps in 
monetary considerations have generated in 
,'their wake ' a > synergic) ' effec^ ofi 
consequences. I will take just a 
minute to emphasise that the syner- 
gic is more than just an arithme- 
tical totalling up of consequences. The 
whole process of planning was not able to 
comprehend the consequences of comple- 
tion and non-completion, those conse- 
quences w-Mch would be synwgfc, mrt JM 
straight down the line arithmetical. It w 
uld have been my expectation, Sir, that in 
what it calls itself as an Approach paper, 
there might have been a few sentences, 
in recognition of those failures, those 
challenges, those incomplete aspects of the 
process of planning that we have not paid 
attention to. I find fault on that account, 
Sir. Sir, I am very conscious of the time 
and I will not, therefore, talk about mixed 
economy or decentralisation, about which 
a number of other Members have already, 
pointed out. 
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[Shri Jaswant Singh] 

Sir, I looked for the basic thrust in this 
Approach paper. What is the basic thrust? 
And I do not go into all the details of it 
because I tried to make as exhaustive a 
ptudy as I could of this Paper 
which is committing the nation for the next 
five years or is going to commit the nation 
in a certain direction. And what I could 
identify as the basic thrusts or basic att- 
empts were anti-poverty and employment 
programmes and how to arrive at a nexus 
between the two, and therefore emphasi- 
sing simultanously the continued import- 
ance of agriculture, and some other very 
loosely-worded paragraphs which are not 
very convincing. These are some of the 
things which were our concerns in the last 
six Five Year Plans. About the anti-pov- 
erty programmes, I do not want to quote 
from the Approach Paper because that is 
not necessary either. Sir, the anti-poverty 
programme as is being put across as I 
have understood it -is an attempt now to 
reach the other end of the spectrum. There 
is a recognition, in what is being put across 
that the theory of percolatory effect of 
development has failed. By which, I sub- 
mit, that in the process of the last six 
Five Year Plans, the expectation was that 
the sheer momentum of development wo- 
uld generate in its wake employment, wea- 
lth, greater capacity, greater productivity, 
etc. And all of that would naturally perco- 
late down, and the lowest of the low would 
he pulled up, would be encouraged, and 
would be less poor. After Six Five Year 
Plans we now find that that has not suc- 
ceeded and, therefore, we attempt to 
jump the queue, jump the spectrum as it 
were, and attempt to reach poverty direc- 
tly. I put it to you, Sir. that such an anti- 
poverty programme has certain fundamen- 
tal requirements which this Approach Pa- 
per, of course, cannot even talk of, and 
which the whole ethos in which we are 
currently living would defeat. Such an anti- 
poverty programme has, as a pre-requisite, 
a political climate and ethos of governance, 
a situation of social order, and a condi- 
tion in which the administrative apparatus 
of the State is tuned and is sufficiently 
fluid in its activity to be able to transfer 
directly to the poorest of the poor what is 
.required to be done. The political climate 

today, Sir, is exemplified, whichever way 
I you may look at it, and that is why it gen- 

erates so much heat, by what happened in 
Jammu and Kashmir or Punjab or Assam 
or Andhra Pradesh. All of us today, who 
may sit here, cannot with any sense of 
conviction say that we, as political acti- 
vities carry credibility in the public mind. 
Now, that certainly has a very adverse 
effect. We transfer our lack of political 
credibility to the administrative apparatus. 
If we as politicians cannot free ourselves 
from the bondage of black money, elec- 
tions, to reach here, how do 1 get here. 
' corruption starts from the filing of my 
return of election expenses, corruption st- 
arts from my collecting funds for getting 
elected. Now, it that is the beginning of 
corruption, then the whole apparatus gets 
corrupted and if the whole apparatus is 
corrupted then this direct approach to anti- 
poverty cannot work, because that direct 
transferance of wealth, that direct ability 
to produce wealth, that direct elimination 
of poverty will not work. It will lend it- 
self to the kinds of facade, charade, total 
fallacies and absurdities like loan melas. 
There may perhaps be a few but they will 
become corrupt in the end because of all 
this. It is against this background that I 
must particularly warn the Government 
that it may appear to you that it is a 
short-cut which will succeed, but in the 
long run, it is a short cut which will taka 
the country and its people through a very 
perilous path. Sir, I shall not labour on 
that point. 

I now come to agriculture. As far as 
agriculture is concerned, I wish to submit. 
Sir, that food is the first commodity, whet- 
her it is India or any other part of the 
world, without which we cannot exist. 
Now, I have to put to you, Sir......... 

THE MINISTER OF PLANNING 
(SHRT P. C. SETHI) : I will just come 
back. 

SHRI JASWANT SINGH : That is all 
right. Sir, so far as agriculture is concern- 
ed, it is three quarters of our wealth,; 
national wealth. There is no dispute about 
it. Agricultural land, whether it is lakes 
or forests or just tillable land or grazing 
land, it is 75 per cent of   this   country'a 
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wealth. It is 80 per cent of our people. 
To my mind, it is one-half of our national 
income. I am not an economist. I am not 
a statistician but these are facts which can- 
not be disputed. Eighty per cent of our 
people, three quarters of our national 
wealth, at least 50 per cent of our nation- 
al income, what does the State get out of 
it by way of revenue? I had rather hoped 
that considering these things, there would 
be an indication in the Seventh Plan Ap- 
proach Paper that the time has now come 
to start talking of agricultural tax, some 
kind of a revenue-raising from this huge 
reservoir of national wealth and income. 
I hava not the time. You have been most 
considerate to give me what you have 
given me. About the employment, be- 
cause of the nexus between anti-poverty 
and employment, I would emphasise that 
there is a mention here in the Approach 
Paper about centralised schemes. I am 
always very suspicious about anything 
which calls it either centralised or high- 
level. Whenever I come across a situation 
where a high-level committee is formed, 
then I know nothing will get done. Simi- 
larly, Sir, when a suggestion is made that 
a centralised wage policy will be determin- 
ed, a centralised employment programme, 
as the Approach Paper suggests, is going to 
be worked out, I am extremely dubious of 
its success because that centralised pro- 
gramming, planning may indeed get done in 
the overcrowded dust-laden files of Delhi 
offices but I do not really know what effect 
it is going to have as far as our country is 
concerned. 
7  P.M. 

I quickly go on to energy. Sir, this is 
a very important aspect, and I shall take 
just a minute to read out a few figures 
about energy. The total power generated 
in 1983-84 was 139.89 billion units; and 
this was, of course, an improvement o» the 
previous year. But our targeted figure wa? 
144.35 billion units. Percentage of ther- 
mal, hydel and nuclear energy remains 
roughly as 62, 36 and 2.5 respectively. 
This 2.5 per cent aspect of nuclear power 
is the aspect that I would like to emphasise 
upon. But before I do so, I find, the esti- 
mate has suggested that power shortage 
have resulted in the loss of industrial pro- 
duction to the tune of Rs. 7000 crores a 
year.   Taking   into   account   agriculture 

these are such indeterminates... besides 
our statistical obfuscation for political rea- 
sons has been carried to such an absurd 
limit now that the country does not really 
have reliable statistics by which I mean to 
be able to measure it by rupee, anna and 
pie. If, therefore, this loss of industrial 
production of Rs. 7000 crores, which is 
the annual loss to industry on account of 
power shortage, if that is coupled with the 
loss to agriculture^-I could be faulted on 
the figure but I have no doubt in my 
mind—the total figure of loss to the nation 
on acount of power shortage would be in 
the region of Rs. 15,000 crores, more per- 
haps, but not less. That is sufficiently 
compelling. I conclude by suggesting, what 
I think is very important for the country 
to which insufficient attention has been 
paid in any of the earlier plans, perhaps 
even now—because this is only an ap- 
proach paper—the hon. Minister would 
consider at least some particulation of the 
Government's view point on this. 

I talk, now Sir, of the non-economic as- 
pects of development. I think the non- 
aspects of development have been neglected 
for so long, certainly for the past 6 plans, 
that we continue doing it only at the cost 
of national and social homogenity in the 
country. By non-economic aspects of 
development, I would particularly em- 
phasise to you the quality of life that we 
are attempting to give to our citizens. 
When I look at the quality of life that we 
are attempting to give to our citizens, how 
do I picture it? I picture it by middle- 
aged women having to run after the buses 
which they cannot catch in Delhi. I pic- 
ture it by overcrowded trains in which my 
countrymen travelling to Hardwar, having 
purchased a ticket, have to sit on the roof- 
top. I picture it by the indignity to which 
every Tndian is subjected even when he goes 
to buy as ordinary a thing as the postage 
stamp. These are all aspects of the quality 
of life. Quality of life also includes ele- 
mentary things like assured drinking water, 
assured pipe water supply so that toilets 
may function in the urbanised cities like 
New Delhi. We are, perhaps, the only 
Capital in the world in which if you have 
assured supply of water for 24 hours even 
for one day, then you think it must be 
something remarkable; it must be a mis- 
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[Shri Jaswant Singh] 
take.    These    are   small    things.    Henry 
Kissinger once said that difference between 
a good and a bad government   is    really 
marginal.   It is perhaps doing those small 
things, those hundred small things, a little 
bit better.   I submit to you, therefore, in 
the  past  plans,   insufficient  attention  has 
been paid to these non-economic aspects of 
development.   It is time that the Govern- 
ment whichever government comes to po- 
wer after the elections—whether elections 
in Andhra are held or not is an open ques- 
tion—whichever    government    comes    to 
power, I would appeal to that government 
because responsibility   of    finally    imple- 
menting  this  plan   would   be   with   it   as 
this is an approach    paper—responsibility 
for this plan document will  be on  that 
government that  when you  take up  the 
Plan, do consider the   non-economic   as- 
pects of development,    make   living   for 
Indians in India th,at   bit more   civilized, 
that bit more dignified.   Thank you. 
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SHRI S. W. DHABE (Maharashtra): 
Mr. Deputy Chairman, Sir, the Approach 
to the Seventh Five Year Plan is very 
routine and does not give any new direc- 
tion to the economy of our country. 

We have got many problems, Sir, a 
few of which I will mention: One is our 
under-utilisation of the capacity of the 
industries. I was reading on the llth 
August a report    in    the   "ECONOMIC 



 

(Shri S. N. Dhabe) 
TIMES". It says that 71 per cent is OK 
under-utilisation of the capacity, capacity 
not utilised in the engineering industry. 
Similar is the story of the thermal 
stations, and the result is a huge backlog. 
'The other problem which we are facing 
in this planning is, our planning has 
failed for two reasons: Firstly, the pro- 
grammes we have not completed withia 
time, and we have got a huge backlog not 
only in manday generation but also in the 
irrigation projects, power generation and 
others. And the other deficiency which 
we find is, there is no effective and faith- 
ful implementation machinery so far as 
Plans are concerned. The result is, even 
the Third Five-Year Plan schemes are 
still going on and are not complete. No 
approach to this problem has been given 
in this Approach. It was expected that 
the Government will see that at least the 
new year's schemes and programes, what- 
ever you want to make, were completed 
^within the period in which they were to 
"be completed. On the other hand, this 
Approach paper is mere platitudes given 
^at many places without grappling with, 
ihe real problems which we have to face. 

In this connection, what are the main 
problems which we are facing? In a 
stable democratic way of life we want the 
problems of poverty or unemployment 
should not come in the way. 

Communal riots and many other evils 
•which we are facing today are due to lack 
of national employment policy by our 
-Government. Sir why it is not possible for 
us to have full employment so that and 
employment could be provided to all and 
many problems which we are facing to- 
day could be eliminated. In this regard 
I find nothing in the Report. It is rather 
disappointing and discouraging. Sir, even 
the benefits which the people are receiv- 
ing they are not to be continued. 

My friend has just now said about 
reservations. Sir, the reservation policy 
has been followed by the Government and 
the people of our country have accepted 
it for the last so many years. It. has 
been a part of our life. It has been in- 
cluded under Article 46 of the Constitu- 
tion that reservation we accept, and the 
States shall promote with special care the 

educational and economic interests of 
weaker sections, and particu- 
larly of the Scheduled Castes and 
Scheduled Tribes. Article 335 of ths 
Constitution also provides for reservation 
to SCs/STs in the services. In this re- 
gard, why the Government is giving a 
second thought and creating apprehen- 
sion in the minds of the entire Scheduled 
Castes/Scheduled Tribes community in tha 
countiy that they want to curtail their 
benefits by including a new economic ct> 
teria. Sir, at page 28, para 13, in the 
matter of reservations particularly in edu- 
cational institutions and public services, 
the question of building an economic cri- 
teria should be considered and examined. 
I plead with the Hon'ble Minister to 
delete this paragraph from the document 
so that there may not be any confusion 
in the minds of the people. 

SHRI P. C. SETHI: We are not going 
to implement it. 

SHRI S. W. DHABE: Then, you 
please delete this paragraph from the 
document. Why do you want to include 
this paragraph at all? This will give rise 
to some suspicion in the minds of the 
people and same authority may take ad- 
vantage of this. Even the State Govern- 
ment can also take advantage of it. We 
know that the Approach Paper is meant 
for the entire country. I plead with you 
to give us an assurance on the floor of 
the House that this paragraph will be 
deleted from the document. 

Sir, the other two points that I want 
to mention is about regional dimensions 
of development. The regional disparities 
are there despite planning. Even in States 
which are called progressive States many 
regions/areas within the State have re- 
mained under-developed. There are 
neither any industries nor any economic 
development. Therefore, in that perspec- 
tive we have to admit that our planning 
has completely failed to have a balanced 
economic development throughout the 
country. We have to add new norms to 
remove regional disparities and consider 
their problems on top priority. Otherwise 
in the State itself the new problems are 
being created.   The concentration of   in- 
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dustrics and employmeni at some place 
has resulted in under-development of 
oiher areas. The people are not getting 
benefits of the planned ecnomly. 

Sir, in this conection, I also wish to 
point out that in the Plan programme the 
two other evils which we are facing to- 
day is corruption and the other is lack of 
integrity in the country. There- is- no 
attempt made in the document as to how 
to solve these problems. Otherwise. 
whatever approach we may have towards 
the plan, if these problems are not solved 
our democracy is in peril and our way of 
life is also endangered. Therefore, 
this is very essential in our life and in the 
administrative machinery, total discipline 
and integrity has to be created. One of 
the reasons for corruption is the lack of- 
national price policy. Even in Russia and 
other countries, for 50 years the prices 
are estabilised and the same prices prevail 
there. At least why cannot we have the 
same price policy at different places cf 
our country? If a national price policy 
is evolved, it will go a long way to ward 
off the effects of inflation on the poor and 
working classes. Sir, today the worst 
sufferer in our country is the daily wage 
earners who are having lower wages. In 
the document I do not find anything about 
this aspect. 

Lastly, I would only like to point out 
that there is not a single word on sports 
or recreation in the whole Approach 
paper. We have not given any priority 
to it in our planning. Only there is a 
paragraph about secondary education and 
elementary education. All over the 
world, recreation is given importance. In 
France—I had been there—they have a 
Ministry of Recreation. The working 
class has two days of holidays in a week 
and the employers are expected to pro- 
vide for them healthy recreation. In our 
country, we are not giving any importance 
to it. Therefore, if we want to have a 
healthy society and a strong, healthy com- 
munity, we must have a national policy 
on sports and recreation. But there is 
not a single word on it in the whole Ap- 
proach document. Therefore, my sugges- 
tion to the hon. Minister is that looking 
to the whole approach of the Plan, he 
should review the Plan, keeping in view 

the social perspective for which we stand 
and the democratic way of life, and he 
should revise the Plan according to the 
need of the society and of the country. 
Thank you.     " 

MR. DEPUTY CHAIRMAN: The 
hon. Minister, please. 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra): What hap- 
pened to our names? 

MR.   DEPUTY   CHAIRMAN:       Now 
the time is over. 

SHRI   VITHALRAO     MADHAVRAO 
JADHAV : We have given    our    names.    
This  is  an important subject.    You are 
not giving ns an opportunity. 

SHRI P.- C. SETHI: Sir, I am very 
grateful to the hon. Members of this 
House for the constructive suggestions 
that they have made and for their views 
on the Approach to the Seventh Plan. 

SHRI DARBARA SINGH (Punjab): 
Sir, I want to make a submission. This 
is an important subject, and I do riot cast 
aspersion on anybody. 

SHRI P. C. SETHI : It is again com- 
ing on the 21st. 

SHRI  DARBARA SINGH :    It is not 
coming on the 21st, and we may not get 
a chance.   I am not casting any aspersions 
on anybody.    But so far ia the discussion 
which has taken    place,    no    substantial 
things have come up    to    bring   to    the 
notice of the Government that   such anc 
such things, (a), (b), (c), etc., should bt 
done.   Nothing has come out.   We woulc 
like  to  put  forward  certain  suggestions 
and we are not getting time.    Everybod; 
from the  Opposition got time.    What i 
the fun in not giving us time? 

MR. DEPUTY CHAIRMAN : Evei 
party gets time. Four hours were alio 
ted for this... 

SHRI DARBARA SINGH:    You co 
not say, "the discussion ends".   It is E 
like this. I would object to it. What 
this? 
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SHRI P. N. SUKUL (Uttar Pradesh): 
The major share of the time was taken 
by the Opposition. (Interruptions) 

MR. DEPUTY CHAIRMAN: Your 
Minister will take care of all these things. 

SHRI P. N. SUKUL: Then what for 
are we here? 

SHRl DARBARA SINGH: What for 
are the Members here? 

SHRI VITHALRAO MADHAVRAO 
JADHAV :   Point of order.    Please, one 
minute. 

MR. DEPUTY CHAIRMAN : The 
lime   is  not there.    It is    already    over. 
Mense  lake your scat. 

SHRl DARBARA SINGH: Time is 
not yiven in proportion to the strength of 
the parties. The Opposition has got more 
lime. We got less time. I would like to 
know why it has been done. 

SHRI VITHALRAO MADHAVRAO 
JADHAV : We have to make our sug- 
gestions.   We have given our names four 
Jays back. 

MR. DEPUTY CHAIRMAN : You 
wiH have other opportunities. (Interrup- 
tion.1;') 

SHRI VITHALRAO MADHAVRAO 
JADHAV: This is national planning. 
Why don't you give us a chance? (Inter- 
ruptions') 

SHRI P. N. SUKUL : To register our 
protest, we walk out. 

SHRI VITHALRAO MADHAVRAO 
JADHAV : I protest against this and I 
walk out. 
[At   tliis  stage,  .some  hon.  Members  left 
the ChamSer."] 

SHRI P. C. SETHI: I had dealt with 
the important basic issues in my opening 
speech. I shall now deal with some of 
the specific points made by the hon. 
Members. 

The hon. Member, Shri Nirmal Chatter- 
jee stated that the public sector share in 
total investment has declined in the pro- 
posed Seventh Plan compared to the Sixth 

Plan. This is not correct. The percen- 
tage of public sector outlay to total in- 
vestment likely to be achieved in the 
SKiti Plan comes to nearly 52.5 per cent. 
The corresponding target for the public 
sector outlay for the Seventh Plan wiH be 
56.2 per cent. Public sector outlay con- 
sists of two parts: (1) public sector in- 
vestment and (2) the current expenditure, 
which is related to Plan investment, and is 
financed by the Plan budget in our Indian 
planning practice. Since both these heads 
are financed by the total public sector re- 
sources available for the Plan, which is 
expected to add up to Rs. 1,80,000 crores, 
the share of the public sector outlay 
should be accordingly calculated as a per- 
centage of total investment. This would 
also be in line wilh ihe past practice. 

According to Shri Chatterjee's conten- 
tion, the growth rates of GDP for agri- 
culture and industry in the Seventh Plan 
are lower than in the Sixth Plan. This 
contention is also not correct. Agricul- 
ture is expected to grow by 3.8 per cent 
over the Sixlh Plan. Since Mf. Chatterjee 
is not here. I will not refer to the point 
made by hirn. 

I can assure the honourable Shri 
Ramachandra Rao who emphasised the 
need for mass application of science and 
technology, that our aim is to make sci- 
ence and technology an essential and in- 
tegral part of activities in all major socio- 
economic sectors. There will be particu- 
lar emphasis in Central and State Plans 
on S&T in programmes relevant to very 
large numbers in the society, namtJ.j'-_ 
agriculture, water, rural development, new 
energy sources, irrigation, small scale in- 
dustry, health and family welfare. 
The honourable Prof. C. Lakshmanna 

referred to the observations of the Eighth 
* Finance Commission regarding the erosion 
.of the Slates' share in market borrowings 
and suggested rational allocation of mar- 
ket borrowings between the Centre and 
Ihe Slates and an increase in the States' 
share in total borrowings. 

The Finance Commission has, it is 
true, pointed this out, but the States' share 
in market borrowings bas to be viewed 
together with the Central assistance given 
for the State Plans.    An increase in mar- 
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ket borrowings of the States would re- 
duce correspondingly the borrowings of 
ihe Centre, and, consequently, the avail- 
ability of funds with the Centre for 
providing Central assistance to the States. 
Since Central assistance is being given on. 
the basis of the objective criteria approved 
by the National Development Council, 
which are weighted in favour of the back- 
ward States, the trend in the Fifth nnd 
Sixth Plan periods has been to increase 
substantially the quantum of Central assis- 
tance to the States. Thus, the Central 
assistance for State Plans has increased 
from Rs. 3572 crores in the Fourth Plan 
period to Rs. 7953 crores in the Fifth 
Plan period and further 10 Rs. 18619 
crores in the Sixth Plan period . This has 
enabled the States and especially the dis- 
advantaged States, which are the six 
north-eastern States, and Jammu and 
Kashmir and Himachal Pradesh, to have 
a reasonable step-up in their Plan outlay. 
Therefore, the States, in spite of a consi- 
derable shortfall in their own mobilisation 
of resources, particularly from State en- 
terprises, have been substantially assisted 
10 have a viable level of Plan outlays. 
This perspective has, therefore, to be 
borne in mind when considering the ques- 
tion raised  by the honourable Member. 

The honourable Prof. Lakshmanna also 
felt that there was no involvement of the 
States to the extent they ought to be in- 
volved in the planning process. This te 
not correct. The States are fully involv- 
ed in the planning process. Firstly, their 
views are elicited for the formulation of 
the Approach Paper which in turn is ap- 
proved after discussion by the National 
Development Council of which the Chief 
Ministers of all States are members. The 
Draft Plan is prepared in accordance with 
the obejctives, policy and programme 
thrusts as approved by the NDC. This 
Draft Plan becomes the National Plan 
only after it is further discussed and ap- 
proved by the National Development 
Council. 

Centrally-sponsored schemes, including 
ihose such as the integrated rural develop- 
ment programme and national rural emp- 
loyment programme, are, again, formulat- 
ed from the overall national angle. These 
are implemented  through the  States with 

the Centre providing a major contribution, 
sometimes even IOO per cent of the out- 
lays involved. The States have taken ad- 
vantage of these schemes, as these have, 
by and large, proved useful for the eco- 
nomic development of the country. 

The Stales have full liberty in preparing 
Plan proposals according to their resource 
endowment, potentialities and require- 
ments, eic. and sending them to the Plan- 
ning Commission for discussion and finali- 
sation. Generally the State Plan pro- 
posals are accepted by the Planning Com- 
mission if they can be funded with avail- 
able resources and the overall national 
priorities are not affected by such pro- 
posals. 

The Hon'ble Member, Prof. Laksh- 
manna, referred to the need to improve 
the quality of functioning of public ser- 
vices, hospitals and educational institu- 
tions. I would like to assure him that 
this will be given the utmost importance 
in the Seventh Plan and that improvement 
in both volume and quality of coverage 
will be the aim. 

The Hon'ble Member, Shri Gurupada 
swamy, referred to the need to reduce 
costs, raise productivity and ensure that 
the technology used in our industries is 
up-to-date. We too are deeply concerned 
about this and the Approach Paper deals 
quite explicitly with these issues. I refer 
to the section on Efficiency and Producti- 
vity which indicates that the Seventh 
Plan will lay down not just production and 
investment targets but also specific tar- 
gets for productivity. If these gains in 
productivity can be realised, costs and 
prices will be reduced and these reductions 
will help to stimulate demand in certain 
key-sectors. 

Science and technology also finds a 
prominent place in the Approach. So far 
we have tended to plan for science and 
technology as a separate sector. In the 
Seventh Plan we propose to integrate S & 
T planning... 

SHRI JASWANT SINGH: If you 
allow me... 

SHRI P. C   SETHI: Let me complete. 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIR'S (SHRI KALP NATH RAI) : 
After he completes, you can ask clarifica- 
tions. 

SHRI JASWANT SlNGH; Just a 
small point. 

I am deeply grateful to you. There is 
a small point. I have heard of public 
sector and private sector. It is only this 
Approach Paper which has devised the 
S & T Sector. I do submit that science 
is an endeavour or an attempt to reach 
something. Technology is the technologi- 
cal aspect. Please do not reduce Science 
and Technology to S & T sector. You 
should change it. If you call it S & T 
Sector, it wiH get fixed up there and it 
will be neither science nor technology. 

SHRI P. C. SETHI: In the Seventh 
Plan we propose to integrate S & T 
planning with sector planning. We also 
propose to introduce the idea of 'techno- 

logy missions' which has been so success- 
ful in Atomic Energy, Space and Defence 
to  other sectors. 

The basic theme of the Seventh Plan is 
food,  work  and  productivity and  we in- 
tend to lay as much emphasis on the ob- 
jective of productivity improvement as 
the others. 

I am grateful to you and to the Housi 
and to the Hon'ble Members for the inte^ 
rest  thai they have shown and    I    have 
taken down all the points they have made 4 
and we shall take care of them. 

MR.   DEPUTY  CHAIRMAN :    Thank 
you. 

 
The House then   adjourned 

at    fortynine   minutes   past 
seven of the clock till eleven 
of the clock on Tuesday, the' 
21st August, 1984. 


